
Sl No. Department Government
Date of 

receipt
Amount claimed

Amount of claim 

admitted

Nature of 

claim

Whether 

related 

party?

% of voting 

share in 

COC

1
Income Tax Office Ward 

2(1)
Central Govt 24-Apr-26 4,59,189                  4,59,189                   demand NO NA NA -                               -                        

2
Assistant Commissioner 

EPFO Provident Fund 30-Apr-26 4,77,10,459            4,77,10,459             Tentative 

14B & 7Q NO NA NA -                               -                        

Provisionally collated in the 

absence of any infrmation 

from CD

3
Deptt of Excise & 

Taxation GST 27-May-26 2,01,15,462            2,01,15,462             demand FY 

24-25 NO NA NA -                               -                        

Provisionally collated in the 

absence of any infrmation 

from CD
3                      6,82,85,110            6,82,85,110            -                              -                        

1

Amount of claim 

not admitted
Remarks, if any

Amount of claim 

under verification

Annexure-7

M/S AMRITSAR MSW LIMITED (CIN: U90000DL2014PLC264806)

Date of Commencement of CIRP:-13 April 2026 (Order Received through email on 16th April 2026)

List of Creditors as on July 04, 2026

List of Operational Creditors (Government dues)

Details of Claimant Details of claim Details of claim admitted
Amount of 

contingent 

claim

Amount of 

any mutual 

dues, that 

may be set- 


